Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 12-11-2025 To 12-11-2025~All rows are shown

Name of Petitioner

Name of Learned Compliance

Advocate

By Date

List of Defect(s)

Sl Case
No. Type
1 co
2 CRA

(DB)
3 CRA
(SB)
4 CRA
(SB)
5 CRM(A)
6  CRM(M)
7  CRM(M)
8  CRM(M)
9  CRM(M)

3983/2025

427/2025

178/2025

180/2025

3879/2025

2375/2025

2380/2025

2384/2025

2388/2025

SUKUMAR MAITY
Mobile:9123327992
Email:SOUVIKD188@GMAIL.COM

MD. RUHUL AMIN
Mobile:9830642076
Email:SAIKATCHATTERJIIZINK@GMAIL.COM

NASIMUDDIN SK @ NASIRUDDIN SK. AND ANOTHER

Mobile:9433014080
Email:ADV.GIASUL@GMAIL.COM

NILMANI BANERJEE
Mobile:7908318812
Email:SHALINIMUKHERJEE10259@GMAIL.COM

ABUSUFIAN SK @ ASIM SK
Mobile: 9775667272
Email:ADVANISURHC@GMAIL.COM

MOHANLAL BISWAS
Mobile:9748214133
Email:ADVSHRUTIMUKHOPADHYAY @GMAIL.COM

XXXXXXX
Mobile:8017618763
Email:DIKSHA.GHOSH92 @GMAIL.COM

SANJIT BISWAS @ AVIJIT BISWAS
Mobile:9863106086
Email:FASIURMOLLA@GMAIL.COM

ANOWARUL HOQUE @ ANARUL HOQUE
Mobile:7001287305
Email:SOURAVMUKHERJEEADV@GMAIL.COM

SOUVIK DAS

SAIKAT
CHATTERJEE

GIASUL ISLAM

SOURAV
PRASANNA
MUKHERJEE

ANISUR RAHAMAN

SHRUTI
MUKHOPADHYAY

DIKSHA GHOSH

FASIUR RAHMAN
MOLLA

SOURAV
MUKHERJEE

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

INCOMPLETE ADDRESS OF PARTY

WITHOUT ENTRY PUNCHING

AGE REQUIRED FOR ALL PETITIONERS

WITHOUT ENTRY PUNCHING

1) ... ELR ACT WRONG WHERE PS CASE
DETAILS MENTION AT WHOLE PETITION

1) DEFACTO COMPLAINANT / V.G. RELATIVE
IDENTITY HAS BEEN DISCLOSED .... 2) ATTACH
SERVICE REPORT OF EW218473430IN ... 3)
SUPPRESSION OF PREVIOUS REJECTION VIDE
CRM(DB) 226/2025 BEFORE HONBLE HIGH
COURT

2) PETITIONER RELATIVE NAME HAS BEEN
DISCLOSED -- PREVIOUS REJECTION NOT
COMPLIED PROPERLY

1) P.S. DATE WRONG IN 2ND PAGE AND THE
LETTER ADDRESSED TO THE LD PP. .... 2) IPC
CODE WRONG IN 1ST PARA AND PRAYER
PARA .... 3) WRONG DECLARATION IN 1ST
PARA

G.R. CASE NO WRONG IN 1ST PAGE



|
No.

10

11

12

13

14

15

16

17

18

19

20

21

Case
Type

Filing No.

CRM(M) 2393/2025

CRM(M) 2398/2025

CRM
(NDPS)

CRM

(NDPS)

CRR

CRR

WPA

WPA

WPA

WPA

WPA

WPA

1433/2025

1434/2025

4865/2025

4873/2025

25560/2025

25568/2025

25603/2025

25613/2025

25650/2025

25654/2025

Name of Petitioner

MADHUSUDAN PATRA
Mobile:9836458027
Email:DIPANKARGUHAM1970@GMAIL.COM

SAYAN CHAKRABORTY
Mobile:9831060864
Email:FASIURMOLLA@GMAIL.COM

SARIFUL SK @ SARIFUL MONDAL
Mobile:7001287305
Email: SOURAVMUKHERJEEADV@GMAIL.COM

PARTH ACHARYA @ PARTHA ACHARYA
Mobile:9830203428
Email:ADVOCATENAVANILDE@GMAIL.COM

MD. YAKUB AND OTHERS
Mobile:9433087649
Email:HASANNAZRUL815@GMAIL.COM

AISHA GHOSI
Mobile:9903152224
Email:ADVZAINAB@GMAIL.COM

SHIBASHISH DHAR
Mobile:9007621842

Email:SUBHASRICHATTERJEEADV@GMAIL.COM

NANDA DULAL DAS
Mobile:9804637717
Email:MAITY.MUKTESWAR111@GMAIL.COM

MOHAMMED JUNAID BASIT
Mobile:9331067520
Email:SREYASH898@GMAIL.COM

PRAKASH CHANDRA MONDL ALIAS PRAKASH
KUMAR MONDAL AND ORS.
Mobile:9231310618
Email:SHUBASHHMLAW@GMAIL.COM

SIKHA PAL MAJUMDAR
Mobile:9331003942
Email:RAMKRISHNABISWAA29@GMAIL.COM

SUKUMAR GIRI AND ANR.
Mobile:8697742520
Email:DINESHPANIMBA@GMAIL.COM

Name of Learned Compliance
Advocate

DIPANKAR GUHA

FASIUR RAHMAN

MOLLA

SOURAV
MUKHERJEE

SRINJAN GHOSH

NAZRUL MZ.
HASAN

ZAINAB TAHUR

SUBHASRI

CHATTERJEE

MUKTESWAR

MAITY

SREYASH KUMAR

SINGH

SUBHAS CHANDRA

DUTTA

RAMKRISHNA

BISWAS

DINESH PANI

By Date
03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

03-12-2025

List of Defect(s)

VG ID DISCLOSED, COMMISSIONER SIGN
REQUIRED AT PAGE 2

SUPPRESSION OF PREVIOUS REJECTION VIDE
CRM(M)/681/2025 BEFORE THE HONBLE HIGH
COURT

WRONG TRIAL COURT CASE NO. MENTIONED
IN 1ST PARA

REJECTION DATE MISMATCH

PETITIONER NAME MISMATCH IN THIS
PETITION

WRONG DISTRICT MENTIONED IN THIS
PETITION

RESPONDENT 7-12 STATE MISSING

COURT NO WRONG

LOGO ABSENT

C J ADDRESSING WRONG

1. SUBCATEGORY WRONG
2. PAGE 2 ADDRESS AND PIN INCOMPLETE.
3. RI STAMP MISSING

ADV CERTIFICATE IN PRAYER PAGE MISSING



Sl Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date
22 WPA 25939/2025 SAMIR GHOSH NRIPENDRA 03-12-2025 LOGO ABSENT,PETITIONER MIDDLE NAME
Mobile:9123015328 KRISHNA ROY ABSENT IN PAGES

Email:NRINDIANROYADV@GMAIL.COM

Printed On 13-11-2025



